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MINISTRY OF ENVIRONMENT AND FORESTS

NOTIFICATION

New Delhi, the 13 th September, 2002

G.S.R. 647(E).—;Ui exercise of powers conferred by Sections 6 and 25 of the Environment (Protection) Act,
) 986 (29 of 1986), the Central Government hereby makes the following rules further to amend the Environment (Protection)
Rules, 1986, namely--

1 (1) VHcse rules may be called the Environment (Protection) Fourth Amendment Rules, 2002.

(2) They shall coihe into force on the dale of their publication in the Official Gazelle.

2 In Schedule I \o the Environment (Protection) Rules, 1986, against serial number 59, in column 2, for the words
"Bagassc-fired Boilers'". I he words and brackets " Agriculture residue fired Boilers (including bagasse)" shah" be substituted,

|F.No Q. 15O17/3O/2OO2-CPW]

C. VISWANATH, Jt. Secy.

Note:— The principal rules were published in the Gazette of India vide notification number SO. 844(E) 19th November, 1986
and subsequently amended vide SO.413(E) dated 18th April, 1987, SO. 64(E), dated 18th lanuary, 1988, S.O 3(E)
dated 3rd January, 1989,3.0.190(E) dated 15th March, 1989, G.S.R 913(E) the 24th October, 1989, SO. 12(E)dated
the 8lh January, 1990, G S.R. 742(E) dated the 30th August, 1990, S.O. 23(E) dated the 16th January, 1991, G.S.R.
93(E) dated thc21siFebruary, 1991, G.S.R 95(H) dated the 12th February, 1992, G.S.R. 329(£) dated the 13th March,
1992, G S.R 475(E) dated the 5th May, 1992, GSR. 797(E) dated the 1st October, 1992, G.S R. 3 86(E) dated the 28th
April, 1993, G S.R. 422(E) dated the 19th May, 1993, G.S.R. 801 (E) dated the 31st December, 1993, G.S R 176(E)
dated the 3rd April, 1996,GSR 631(E) dated the 31st October, 1997, G.S.R, 5O4(E) dated the 20th August, 1998,
G.S R. 7(E) dated the 2nd January, 1999, G S.R. 682(E) dated the 5th October, 1999, G.S R. 742(E) dated the 25th
September, 2000, G S.R 72(E)dated the6thFebruary, 2001, G.S.R. 54(E)dated the22nd January,2002, G.S.R. No.
371 (E) dated the 17th May, 2002, G. S.R. 489(E) dated the 1 lth July, 2002.
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